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IN THE central. aOHINISTRaTHE TRIBUNAL

principal ilENCH .
N.EUl DELHI

DA 903/97

,N9uj Oslhi this the 21th day of Hay,1997.

Hon'bla Smt ,Lal< shmi Suamin ath an , [Camber (3)
Hon'ble 3hri R.K.Ahooja, I'lsmbar (.A )

3hri Yad Ram
s/o Late Nathan Singh,
R/O Village Holandi Khurd,
B 0,H:.:landi Kalao, Delhi-a2

... Applic-ant
(By AdVjCste Shri 3 .K.Sharma throu.gh
proxy counsel Shri A.K.Mishra )

V s,

1, Dir8ctd"r General, National Museum
3anpath, N eu Delhi,

2. Gout.of India, Dapartmant of Culture,
thr Jugh-S aer et ary, D eptt, o f Culture,
f'linistry of
N eu Delhi.

Mrs Kamlash Gambhir, Supdt.
N ati on al flu s sum , N eu Delhi.

4 firs 3o3epnine Toppi3r, Head Clerk,
Nation-al Pluseum, Danpath, M eu Delhi.

... Respondents

0 R PER (oral)

(Hon'ble Shri R.K. Ahooje, fember ( a) .

Shri A.K.Mishra, proxy counsel "^for the applicant

states that applicant uishes to uiithdrau the apolic ation,

Permission is granted. OA is dismissed-as uithdraun.

(Smt.Lakshmi Suaminathan)
em b ar (;s)

(R.K. ^0,0 j
i'1 am b ar
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